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Wednesday, this the 29th day of January, 2003

Hon’hle Shri Govindan S. Tampi, Member (A)
Hon'ble Shri Shanker Raju, Member (J)

Hira Tal ...Review Applicant
(By Advocate: Shri Ravi Kant Jain for Shri Arun Bhardwaj)

Versus

GNCT & Others ... Respondents
(By Advocate: Shri Vijay Pandita)

O RDFE R (ORATL)

Shri Shanker Raju:

After hearing the jearned counsel f
parties, we find no good grounds to condaone e delay in
filing the RA, which s accordingly iamN ssed on

1imitation.

(Shanker Raju)
Member (J)
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